IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

| Date : 20.02.2025
Date of | Cour |d
Applicati |Case No. t
on Fee
HIMANSHU 14263/20 WP (C)/15623/200 39.00,
*
1 KUMR BHOL o5 20.02.2025 6 7 3*39
DMS
SIBA PRASAD |14264/20
2 SAHOO o5 20.02.2025 WP (C)/3895/2025 |7
ASHOK KUMAR |14305/20 ABLAPL/14899/20
3 ROUT o5 20.02.2025 24 10
SANJIB
4  |KUMAR ;§319/20 20.02.2025 |BLAPL/210/2025 |10
BHANJADEO
5 M DAS 14321/20 20.02.2025 WP (C)/21951/202 10
25 4
BK 14327/20 ABLAPL/13292/20
9 GOCHHAYAT o5 20.02.2025 24 10
7 P K MISHRA 14329/20 20.02.2025 WEC (OAC) /2072/2 7
25 004
8 M K MOHANTY 23331/20 20.02.2025 gP(C)/2O771/2O2 7
9 D K MOHANTY 23332/20 20.02.2025 |CONTC/1671/2017 |7
10 |S K BEHERA 22333/20 20.02.2025 |0JC/2057/1992 7
11 M K PANI 22334/20 20.02.2025 |TRP(C)/465/2022 |7
documen
t
availab
12 |s SAHOO 14335720 154 02.2025 03¢/3930/1995 |7 le in
25 dms,
court
fee to
be paid
documen
t
13 |P K BARIK é§336/20 20.02.2025 |0JC/8438/199%¢6 7 availab
le in
dms,




court

fee to
be paid
14 R SAHU 23337/20 20.02.2025 WP(C)/5350/2022
15 |L K NAYAK 22338/20 20.02.2025 Y;\IP(C)/21412/201
16 SAHOO 23339/20 20.02.2025 WP (C)/3055/2025
17 K JENA 23340/20 20.02.2025 |RSA/99/2010
13 K NAYAK 22341/20 50.02.2025 gP(C)/19620/202
19 K JENA 14342/20 90.02.2025 ABLAPL/1424/202
25 5
20 K BARIK 23343/20 50.02.2025 2BLAPL/7492/202
21 |B c PATRA ;1344/20 20.02.2025 "SGP(C)/19246/201
25 DASH 14345/20 90.02.2025 WP (C)/30517/202
25 4
23 |7 swaIN ;;1346/20 20.02.2025 [WP(C)/9078/2024
24 SHATN 14347/20 50.02.2025 WP (C)/30756/202
25 4
25 PANDA 22348/20 20.02.2025 |ABLAPL/581/2025
documen
t
availab
26 |B DALAT 14349/20 1,4 02.2025 |MATA/106/2014 le in
25 dms,
court
fee to
be paid
27 SAHOO 23350/20 20.02.2025 WP(C)/1377/2016
28 LALA ;§351/20 20.02.2025 WP(C)/3115/2025
documen
t
availab
29 K PANDA 14353/20 90.02.2025 WP (C)/11178/200 le in
25 4 dms,
court
fee to
be paid
30 b KAR 22354/20 50.02.2025 ?BLAPL/1700/202




31 |7 P KaR 22355/20 20.02.2025 ?BLAPL/1677/202 7 U
32 |A P DAS 22356/20 20.02.2025 |0JC/1879/1994 |7 U
33 |G SUNDARA 22359/20 20.02.2025 QP(C)/32402/2O2 7 U
documen
t
availab
34 [R SAHOO 14360/20 |54 5 2025 [wp(C)/9063/2007 |7 le in 4
25 dms,
court
fee to
be paid
35 |D K MALLICK 22361/20 20.02.2025 |TRP(C) /22/2025 |7 U
36 |S BEHERA 22362/20 20.02.2025 |0JC/2093/1992 |7 U
37 |S R BARIK 22364/20 20.02.2025 |ARBA/3/2023 10 C
38 D P DASH 22365/20 20.02.2025 |IARBA/3/2023 10 C
39 |s R BARIK 22366/20 20.02.2025 |ARBA/4/2023 10 c
40 |D P DASH ;§367/20 20.02.2025 |ARBA/4/2023 10 c
41 |S R BARIK ;§368/20 20.02.2025 |ARBA/5/2023 10 C
42 |D P DASH 22369/20 20.02.2025 |ARBA/5/2023 10 C
SURESH
43 |CHANDRA 14370720 1,4 02,2025 |aRBA/37/2022 10 c
25
DASH
44 |D P DASH 22371/20 20.02.2025 |ARBA/37/2022 10 c
45 M R PADHT 22376/20 20.02.2025 |ARBA/10/2024 10 c
46 |M R SAHOO ;§378/20 20.02.2025 |CONTC/4920/2024 |10 C
47 |S-K.MEHERUL [14380/20 |, 0, ,o,c WP(C)/18955/201 | -
LA 25 4
48 |MANASI DAS 23382/20 20.02.2025 [WP(C)/6769/2018 |10 C
ABINASH 14384/20
49 | oI s 20.02.2025 [WP(C)/4873/2025 |10 C
50 |B DAS 22398/20 20.02.2025 [WP(C)/3661/2025 |10 c
51 |A. BEHERA [14399/20 [20.02.2025 [WP(C)/4583/2025 |10 c




25 |

52 |A SAHOO 22402/20 20.02.2025 |[ARBA/6/2024 10

53 |B DAS 23410/20 20.02.2025 WP(C)/1550/2025 |10
BRAJA MOHAN (14412/20

54 SARANGT g 20.02.2025 [WP(C)/1257/2025 |10

55 |RK SAHU 22418/20 20.02.2025 WP (C)/874/2025 10
LAXMINARAYA

56 |N 23420/20 20.02.2025 WP(C)/236/2025 10
RAYATSINGH
JADUNATH 14437/20 ABLAPL/15032/20

57 PRADHAN o5 20.02.2025 24 10

58 |H. JENA 22441/20 20.02.2025 WP(C)/4289/2025 |10

59 |K. C. NAYAK 23464/20 20.02.2025 [WP(C)/4462/2025 |10

60 |D NAYAK 22487/20 20.02.2025 |CRLLP/44/2012 10
R K 14488/20

61 MOHAPATRA Py 20.02.2025 \WA/2348/2024 10

62 |R K BARIK 22489/20 20.02.2025 WA/2348/2024 10

63 [N C SINHA 23490/20 20.02.2025 WA/2348/2024 10

64 |P K MOHANTY 23491/20 20.02.2025 WA/2348/2024 10
M/S RAMESH

65 |CHANDRA ;§496/20 20.02.2025 |CONTC/7733/2024 |10
MISHRA
M/S RAMESH

66 |CHANDRA 23497/20 20.02.2025 |CONTC/7732/2024 |10
MISHRA

67 |S K RATH 23502/20 20.02.2025 |CONTC/6871/2024 |10

68 |S BARIK 23503/20 20.02.2025 MATA/449/2023 10

69 |S K RATH 23504/20 20.02.2025 |CONTC/6358/2024 |10

70 |UP BAG 23505/20 20.02.2025 MATA/44/2021 10
M/S

71 |PURUSOTTAM 23507/20 20.02.2025 |CONTC/5794/2024 |10
CHULI

72 |S K SAHOO 22509/20 20.02.2025 |CONTC/6567/2024 |10




73 |P K JENA 23511/20 20.02.2025 |CONTC/4739/2024 |10 C
74 |P K JENA 23512/20 20.02.2025 |CONTC/5501/2024 |10 c
M/S.
P.C.CHHIN
CHANTI,
P.C.PATRA, |14514/20
75 |wis BHAWANT |25 20.02.2025 |[MACA/569/2024 |10 C
SANKAR
PANIGRAHT,
J.K.SAHOO
76 |J J PARIDA 22517/20 20.02.2025 |[MACA/391/2023 |10 C
77 |s R OJHA 23518/20 20.02.2025 |MACA/11/2025 10 C
78 |P I MISHRA 23520/20 20.02.2025 |WP(C)/4943/2025 |10 C
79 |P I, MISHRA 22521/20 20.02.2025 |WP(C)/4937/2025 |10 C
GOPINATH 14522/20
80 oot . 20.02.2025 [WP(C)/981/2021 |10 c
81 |T SWAIN 22523/20 20.02.2025 [WP(C)/4202/2025 |10 c
82 |R K SAHU ;§526/20 20.02.2025 |TRP(C)/238/2023 |10 c
83 |S K BEHERA ;§529/20 20.02.2025 [WP(C)/752/2025 |10 C
84 |U CHHOTRAY 23531/20 20.02.2025 [WP(C)/1426/2025 |10 c
85 |B.K. SWAIN 23537/20 20.02.2025 [WP(C)/4637/2025 |10 c
86 |K PARIDA 22538/20 20.02.2025 [WP(C)/4757/2025 |10 c
87 |K BEHERA 22541/20 20.02.2025 [BLAPL/1180/2025 |10 c
A. K. 14551/20
88 | ATy i 20.02.2025 |CRLA/57/2025 10 c
BASUDEV 14553/20
89 | mo oe 20.02.2025 [WP(C)/1407/2025 |10 c
BASUDEV 14554/20
90 | p 20.02.2025 [WP(C)/1779/2025 |10 C
SANTOSH
91 |CHANDRA 22556/20 20.02.2025 ZP(C)/24488/202 10 c
ATABUDHI
92 |a. K. ROUL 22557/20 20.02.2025 ZP(C)/3O963/202 10 c
193 |BRAJA MOHAN [14558/20 [20.02.2025 |[WP(C)/4336/2025 |10 c




|SARANGI 125 |
BRAJA MOHAN |[14559/20
94 SARANGT 55 20.02.2025 [WP(C)/4333/2025 |10
BRAJA MOHAN |[14560/20
95 SARANGT 5e 20.02.2025 [WP(C)/4327/2025 |10
g |YASHOBANTA [14564/20 |, 5 5055 (cRLMP/1513/2024 |10
DAS 25
SAMARENDRA |14576/20 ABLAPL/12146/20
97 MOHANTY g 20.02.2025 y 10
RANJIT 14577/20 ABLAPL/12551/20
98 MOHANTY 55 20.02.2025 y 10
99 |pk BARIK 14581/20 50.02.2025 ABLAPL/13861/20 10
25 24
10 R SAHOO 14582/20 90.02.2025 ABLAPL/8940/202 10
0 25 4
10 A PARIDA 22584/20 20.02.2025 |ABLAPL/257/2025 |10
;O A PARIDA 23585/20 20.02.2025 |ABLAPL/153/2025 |10
éo P. K. JENA 22588/20 20.02.2025 [WP(C)/4491/2025 |10
10 P. K. JENA 22589/20 20.02.2025 [WP(C)/4692/2025 |10
éo J. SAHOO ;§590/20 20.02.2025 [WP(C)/1942/2025 |10
éo P. BEHERA 23591/20 20.02.2025 [WP(C)/4483/2025 |10
%0 T. K. NAYAK 23592/20 20.02.2025 [WP(C)/3055/2025 |10
10 B SAHOO 14597/20 20.02.2025 BLAPL/12360/202 10
8 25 4
éo P K MOHANTY 22600/20 20.02.2025 |TRP(C) /42/2025 |10
él P K PARIDA 22601/20 20.02.2025 |[WP(C)/2828/2025 |10
11 A K SWAIN 14602/20 90.02.2025 WP (C)/30642/202 10
1 25 4
11 |ASHOK KUMAR [14603/20 WP (C)/32375/202
> |vonapATRA 55 20.02.2025 4 10
él B SAHOO 23604/20 20.02.2025 |MATA/62/2025 10
il ANUPAM DASH 23607/20 20.02.2025 |CRLMC/634/2025 |10
él S. BARIK 22608/20 20.02.2025 |CRLMC/697/2025 |10
él K MANDAL 22610/20 20.02.2025 [WP(C)/5255/2025 |10




%1 M K SWAIN 23611/20 20.02.2025 |CRLMC/715/2025 |10
él ANUPAM DASH 22613/20 20.02.2025 |[FAO/401/2024 10
11 M SAHOO 14614/20 20.02.2025 WP (C)/28223/202 10
9 25 4

12 K C DANDA 14615/20 20.02.2025 WP (C)/30149/202 10
0 25 4

12 A K SWAIN 14616/20 20.02.2025 WP (C)/29294/202 10
1 25 4

12 b BEHERA 14617/20 50.02.2025 WP (C)/21700/202 10
2 25 4

12 H ¢ SAHOO 14618/20 50.02.2025 WP (C)/21700/202 10
3 25 4

12 D K SAHOO 14619/20 20.02.2025 WP (C)/23018/202 10
4 25 4

é2 R K BARIK 22620/20 20.02.2025 |[ARBP/94/2024 10
22 P N NAYAK 23621/20 20.02.2025 [WP(C)/4034/2025 |10
%2 T K NAYAK 23622/20 20.02.2025 [WP(C)/742/2025 |10
éz B K DAS ;§623/20 20.02.2025 WP(C)/742/2025 |10
éz P K JENA 22634/20 20.02.2025 |[WP(C)/4828/2025 |10

| Total 11194




